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In order to streamline the functioning of Data Analytics Division constituted vide.

Office Order No CGPDTM-17031(1l)/1/202I-CGOFFICE/67 dated 12.06.2024, following

officers shall work in Data Analytics Division reporting to 8hri Anoop K Joy, Joint Controller

of Patents & Designs:

SI. Name & Designation
No.

1 Shri Jai Veer, Assistant Controller ofP & D

2 Shri Sumedh P Kadam, Assistant Controller ofP & D

3 Shri K. N arayanamurthy, Examiner of P & D

Shri Jai Veer and Shri K. Narayanamurthy will work in the Data Analytics Division
in addition to their existing duties in view of their attachment with Head of Office (Technical)-
0/0 CGPDTM and GPM- Patent Office Mumbai, respectively. The officers are hereby relieved
from all other regular duties (if any).

This issues with the approval of the Controller General of Patents, Designs & Tra e
Marks.

(Dr. A and al Singh)
Deputy Controller of Patents and Designs

To:

All concerned offices

Copy to:

I. Head of Offices, Patent Office Delhi & Mumbai
2. PAD, PDTM, Mumhai
3. Head of Office, IT Office Delhi
4. Nodal Officer, RTI, 0/0 CGPDTM,
5. Guard File
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